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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separated from Name
Index and printed in the following order: Part I —SUBJECT INDEX; Part I—NAME
INDEX. At the end of every entry, the Debate Number is given in numerical and Volume
Number is given in Roman numerals followed by the date of the Debates in parenthesis
and column number or numbers, as the case may be is given immediately after that
printed as (Deb. 5, Vol. L, 08-06-2004) Col. 15-16.

All the Bills are alphabetically arranged under the main heading “Bill (s)". The
matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject matter it pertains to for example a matter
pertaining to Agriculture may be found under the heading Agriculture beside the
appropriate head. Similarly matter related to all types of diseases is put under the
heading disease and matter related to Health Care under heading Health Care.

The name of Institutions, Programme, Schemes are put under the heading of the
name of such institution, Scheme, Programmes. The stages of Bills are given at the end
of title in form of Int., Consid., Consid. and Pass.

The Committee report stages are reflected at the end of title by the work Presented,
Laid. The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule
193 as (DUR 193).

The matter pertaining to Committees are put under the heading Committee(s),
Port under Ports, Airport under Airports, Airline under Airlines, River under Rivers.

Information pertaining to Railways has been indexed under the various main
headings commencing with the word Railways e.g. “Railway Lines”, “Railway Trains”
etc.

(1)



Information regarding various States in India and the various foreign
countries has been indexed under their respectivenames

A list of abbreviations used in the Index is given below:—

AM.
CA.

Consid. & Pass
DUR 193

Int.

MUR 377

PLT

Res.

St.

v)

Adjournment Motion

Calling attention to matter of Urgent
Public Importance '

Consideration & Adoption Stage of a Bill
Discussion under Rule 193

Introduction Stage of Bill

Matter under Rule 377

Papers Laid on the Table

.Resolution

Statement



PART 1 — SUBJECT INDEX




INDEX
TO
LOK SABHA DEBATES

(FOURTEENTH SERIES)
VOLUME I

June 2, 2004 to June 10, 2004

Jyaishtha 12, 1926 (Saka) to Jyaishtha 20, 1926 (Saka)

FIRST SESSION OF THE FOURTEENTH LOK SABHA
PART1
SUBJECT INDEX

Air Services

Need to re-introduce Airbus A-320
between Agartala and Kolkata

(MUR377)
(Deb. 5, Vol. I, 08-06-2004 ) Col. 15-16

Andhra Pradesh

Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to write
off the loans and interests of farmers
with small and medium land holdings
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8

Need to make all the Railway Reservation
Counters at Hyderabad functional and
open additional Railway reservation
counters at Sanat Nagar, Ashif Nagar
and Himayat Nagar in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 12

Need to take suitable measures to
safeguard the interests of farmers in
Andhra Pradesh (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4546
Announcement by Speaker
Amendment to Motion of Thanks on the

President’s Address

(Deb. 4, Vol. 1,07-06-2004 ) Col. 17

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 15

Assam

Need to clear all pending flood and erosion
control proposals of the Government
of Assam (MUR 377)

(Deb. 6, Vol. 1,09-06-2004 ) Col. 46-47

Need to expedite setting up of a gas-based
Petro-Chemicals Complex in Assam

(MUR 377)
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 9
Assent to Bills
(1) The Appropriation (Railways) Bill,
2004 — Assented

(2) The Appropriation (Railways) No. 2
Bill, 2004 — Assented

(3) The Appropriation (Railways) Vote
on Account Bill, 2004 — Assented

(4) The Finance Bill, 2004 — Assented

(5) The Appropriation (Vote on
Account) Bill, 2004 — Assented

(6) The Appropriation Bill, 2004 —
Assented

(7) The Foreigners (Amendment) Bill,
2004 — Assented

(8) The British Statutes (Repeal) Bill,
2004 — Assented
(Deb.4,Vol. 1, 07-06-2004 ) Col. 25-26

Bharat Ophthalmic Glass Limited

Need to provide financial assistance for
revival of Bharat Ophthalmic Glass
Limited, Durgapur, West Bengal

(MUR377)
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 7
Bharat Sanchar Nigam Limited

Need to provide mobile telephone facility
of B.S.N.L. in all tehsils of Jalgaon
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Parliamentary Constituency,
Mabharashtra (MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 42
Bihar

Need for construction of an over-bridge
at railway crossing in Bihta area of
Patna Parliamentary constituency
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Need to release funds for providing relief
to the people affected by Cyclone in
Araria, Bihar (MUR 377)

{ Deb. 5, Vol. 1, 08-06-2004 ) Col. 14

Bili(s) _
(1) The Appropriation (Railways) Bill,
2004 — Assented

(2) The Appropriation (Railways) No. 2
Bill, 2004 — Assented

(3) The Appropnation (Railways) Vote
on Account Bill, 2004 — Assented

(4) The Finance Bill, 2004 -— Assented

(5) The Appropriation (Vote on
Account) Bill, 2004 — Assented

(6) The Appropriation Bill, 2004 —
Assented

(7) The Foreigners (Amendment) Bill,
2004 -— Assented

{8) The British Statutes (Repeal) Bill,
2004 — Assented
(Deb.4, Vol. 1, 07-06-2004 ) Col. 25-26

Cement

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR 377)

(pcb, S, Vol. I, 08-06-2004 ) Col. 13-14
Central Assistance

Need to provide Central Assistance to the
Govemment of Maharashtra to meet
the drought. situation in the State
(MUR377)

(Deb. 5, Vol. L, 08-06-2004 ) Col. 15

Cominon Minimum Programme
Common Minimum Programme
(Deb. 4, Vol. 1,07-06-2004 ) Col. 2
Drugs
Need to enhance the drug research
activities in Jammu and Kashmir
(MUR377)
(Deb. 6, Vol. 1,09-06-2004 ) Col. 47
Election of Deputy Speaker
Election of Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 15-18
Election of Speaker
Election of the Speaker
Motion moved by:—

Shrimati Sonia Gandhi, Shri Pranab
Mukherjee, Shri Atal Bihari Vajpayee,
Shri L.K.Advani, Shri Sharad Pawar, Shri
Lalu Prasad, Shri Ram Kripal Yadav, Prof.
Ram Gopal Yadav, Shri Mohan Singh,
Shri Ram Vilas Paswan, Shri Ramchandra
Paswan, Shri Shibu Soren, Shri Hemlal
Murmu, Kumari Mayawati, Shri Bhal
Chandra Yadav, Shri K. Chandra Shekhar
Rao, Shri Madhusudan Reddy, Shri
Nitish Kumar, Shri Prabhunath Singh,
Shri Ajit Singh, Dr. Shafiqur Rahman
Barq, Shri Omar Abdullah, Shri C.K.
Chandrappan, Shri Ajoy Chakraborty,
Shri Suravaram Sudhakar Reddy, Shri
Rupchand Pal, Shri Hannan Mollah, Shri
P.K. Vasudevan Nair, Shri Gurudas
Dasgupta, Shri Basu Deb Acharia, Shri
N.N. Krishnadas, Shri Bir Singh Mahato,
Shri Hiten Barman, Shri Sanat Kumar
Mandal, Shri Joachim Baxla
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 1—5
Employment
Need to provide adequate compensation
and employment to the children of
people whose lands were acquired by
the Neyveli Lignite Corporation in
Chidambaram Parliamentary
Constituency, Tamil Nadu (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 45
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Excise Duty

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13-14

Farmers

Need to declare a moratorium on all
outstanding debts of farmers,
particularly in Kerala(MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 18

Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to write
off the loans and interests of farmers
with small and medium land holdings
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8

Nced to provide adequate compensation
to the farmers of Hanumangarh district
in Sriganganagar Parliamentary
Constituency of Rajasthan whose
lands were acquired by the Air Force
in 1995 (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 40-41

Need to take suitable measures to
safeguard the interests of farmers in
Andhra Pradesh (MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 45-46
Felicitations
Felicitations to Deputy-Speaker

{ Deb. 6, Vol. 1, 09-06-2004 ) Col. 19
Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 5—36
Financial Assistance

Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to write
off the loans and interests of farmers
with small and medium land holdings
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8

Need to provide financial assistance for
revival of Bharat Ophthalmic Glass
Limited, Durgapur, West Bengal
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 7

Gauge Conversion

Need to expedite completion of broad
gauge rail link on Ajmer-Pushkar
section in Rajasthan (MUR 377)

(Deb. 6, Vol. 1,09-06-2004 ) Col. 41

Need to expedite Gauge Conversion work
between Balaghat and Gondia in
Madhya Pradesh and also construct a
broad gauge Rail Line between Katangi
and Tirohi after Survey (MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14-15
Government Employees
Need to set up Sixth Pay Commission for
Central Government Employees and
also look into their other grievances
(MUR 377)
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 40
Gujarat

Need to extend the period of exemption of
Excise Duty on cement and stecl being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13-14

Hazira Gas Pipeline Project

Need to clear the proposal of the
Government of Maharashtra regarding
Hazira Gas Pipeline Project of
Marathwada Development Corporation
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 17-18

Introduction of Leader of Opposition

Introduction of Prime Minister, Leader of
the House and Leader of Opposition

(Deb. 3, Vol. I, 04-06-2004 ) Col. 37
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Industries
Need to formulate a new policy to help
the co-operative sugar industry in
Maharashtra (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 44-45
Introduction of Ministers
Introduction of Ministers
(Deb. 3, Vol. I, 04-06-2004 ) Col. 42-46

Introduction of Ministers—Shri K. Natwar

Singh (The Minister of External A ffairs)

& Shri H.R . Bhardwaj (The Minister of

Law and Justice)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 2
Introduction of Prime Minister
Introduction of Prime Minister, Leader of

the House and Leader of Opposition

(Deb. 3, Vol. ], 04-06-2004 ) Col. 37
Jammu & Kashmir

Need to enhance the drug research
activities in Jammu and Kashmir

(MUR377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47
Need to look into the problems of refugees
in Jammu and Kashmir (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13

Jute

Need to protect the intercst of Jute
growers and Jute Industry (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43

Need to withdraw recent decision of the
Government on dilution of the
compulsory jute packaging norms in
the interest of jute growers and jute
industry (MUR 377)

( Deb. 7, Vol. 1, 10-06-2004 ) Col. 6-7

Jute Growers

Need to withdraw recent decision of the
Government on dilution of the
compuisory jute packaging norms in
the interest of jute growers and jute
industry (MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 6-7

Kerala

Need to declare a moratorium on all
outstanding debts of farmers,
particularly in Kerala (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 18

Need to include the Marati community of

Kasargod, Kerala in the list of
Scheduled Tribes (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Land Acquisition

Need to provide adequate compensation
and employment to the children of
people whose lands were acquired by
the Neyveli Lignite Corporation in
Chidambaram Parliamentary
Constituency, Tamil Nadu (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 45

Loans

Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to write
off the loans and interests of farmers
with small and medium land holdings
(MUR 377)
(Deb. 7, Vol. I, 10-06-2004 ) Col. 8

Madhya Pradesh

Need to expedite Gauge Conversion work
between Balaghat and Gondia in
Madhya Pradesh and also construct a
broad gauge Rail Line between Katangi
and Tirohi after Survey (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14-15

Maharashtra

Need to clear the proposal of the
Government of Maharashtra regarding
Hazira Gas Pipeline Project of
Marathwada Development Corporation
(MUR377)
(Deb. 5, Vol. I, 08-06-2004 ) Col. 17-18

Need to formulate a new policy to help

the co-operative sugar industry in
Maharashtra (MUR 377)

(Deb. 6, Vol. I, 09-06-2004 ) Col. 4445
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Need to provide Central Assistance to the
Government of Maharashtra to meet
the drought situation in the State
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 15

Need to provide mobile telephone facility
of B.S.N.L. in all Tehsils of Jalgaon
Parliamentary Constituency,
Maharashtra (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Matters Under Rule 377

Need for construction of an over-bridge
at railway crossing in Bihta area of
Patna Parliamentary constituency
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Need for construction of an over-bridge
in the coastal village of Palaverkatu
in Tiruvallur district, Tamil Nadu
(MUR377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 17

Nced for Speedy Implementation of Indo-
Nepal Joint River Valley Project(s)
(MUR 377)

(Deb. 6, Vol. I, 09-06-2004 ) Col. 44

Need to clear all pending flood and erosion
control proposals of the Government
of Assam (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 46-47

Need to clear Durgadurai Mini Tidal Power
project in West Bengal (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 46

Need to clear the proposal of the
Government of Maharashtra regarding
Hazira Gas Pipeline Project of
Marathwada Development Corporation
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 17-18

Need to construct railway line between
Jhargram and Purulia in West Bengal
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 18

Need to construct Railway overbridges at
Fatehganj West and Mirganj in
Bareilly, U.P.(MUR 377)

(Deb. 6, Vol. I, 09-06-2004 ) Col. 41

Need to declare a moratorium on all
outstanding debts of farmers,
particularly in Kerala (MUR 377)
(Deb. 5, Vol. 1,08-06-2004 ) Col. 18

Need to enhance the drug research
activities in Jammu and Kashmir
(MUR377)

( Deb. 6, Vol. I, 09-06-2004 ) Col. 47

Need to expedite completion of broad
gauge rail link on Ajmer-Pushkar
section in Rajasthan (MUR 377)

( Deb. 6, Vol. I, 09-06-2004 ) Col. 41

Need to expedite construction of a rail
over-bridge at Faizabad, U.P.
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16-17

Need to expedite Gauge Conversion work
between Balaghat and Gondia in
Madhya Pradesh and also construct a
broad gauge Rail Line between Katangi
and Tirohi after Survey (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14-15

Need to expedite setting up of a gas-based
Petro-Chemicals Complex in Assam

(MUR377)
(Deb. 7, Vol. I, 10-06-2004 ) Col. 9

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13-14

Need to formulate a new policy to help
the co-operative sugar industry in
Maharashtra (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4445
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Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to write
off the Ioans and interests of farmers
with small and medium land holdings
(MUR377) '

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8

Need to include the Marati community of

Kasargod, Kerala in the list of.

Scheduled Tribes (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Need to look into the problems of refugees
in Jammu and Kashmir (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13

Need to make all the Railway Reservation
Counters at Hyderabad functional and
open additional Railway reservation
counters at Sanat Nagar, Ashif Nagar
and Himayat Nagar in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. I,08-06-2004 ) Col. 12

Need to protect the interest of Jute
growers and Jute Industry (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43

Need to provide adequate compensation
and employment to the children of
people whose lands were acquired by
the Neyveli Lignite Corporation in
Chidambaram Parliamentary
Constituency, Tamil Nadu (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 45

Need to provide adequate compensation
to the farmers of Hanumangarh district
in Sriganganagar Parliamentary
Constituency of Rajasthan whose
lands wete acquired by the Air Force
in 1995 (MUR 377)

(Deb. 6, Vol. 1,09-06-2004 ) Col. 40-41

Need to provide Central Assistance to the
Government of Maharashtra to meet
the drought situation in the State
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. t5

Need to provide financial assistance for
revival of Bharat Ophthalmic Glass
Limited, Durgapur, West Bengal
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 7

Need to provide mobile telephone facility
of B.S.N.L. in all tehsils of Jalgaon
Parliamentary Constituency,
Mabharashtra (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Need to re-introduce Airbus A-320
between Agartala and Kolkata
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 15-16

Need to rehabilitate people belonging to
minority community affected by
devastating fire in Chail Parliamentary
Constituency, U.P.(MUR 377)

(Decb. S, Vol. 1, 08-06-2004 ) Col. 16

Need to release funds for providing relief
to the people affected by Cyclone in
Araria, Bihar (MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14

Need to revive Prime Minister’s Grant
Project and release adequate funds to
the Mumbai Repair and Reconstruction
Board (MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 12-13

Need to set up Sixth Pay Commission for
Central Government Employces and
also look into their other grievances
(MUR377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 40

Need to take steps for Desilting of Bama
River in Phulpur Parliamentary
Constituency, U.P. (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43-44

Need to take suitable measures to
safeguard the interests of farmers in /
Andhra Pradesh (MUR 377)

(Deb. 6, Vol. I, 09-06-2004 ) Col. 45-46
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Need to withdraw recent decision of the
Government on dilution of the
compulsory jute packaging norms in
the interest of jute growers and jute
industry (MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 6-7

Need to withdraw the move to close
Swadeshi Cotton Mill in Pondicherry
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8-9

Member’s Sworn

Ms. Archana Nayak

Shri Bhartruhari Mahtab
Shri Brahmananda Panda
Shri Braja Kishore Tripathy
Shri Prasanna Kumar Patasani
Shri Hari Har Swain

Shri Chandra Sekhar Sahu
Shri Parsuram Majhi

Shri Bikram Keshari Deo
Shri Sugrib Singh

Shrimati Sangeeta Kumari Singh Deo
Shri Prasanna Acharya

Shri Dharmendra Pradhan
Shri Tathagata Satapathy
Shri Ananta Nayak

Prof. M. Ramadass

Shri Navjot Singh Sidhu
Shri Charanjit Singh Atwal
Shri Avinash Rai Khanna
Shri Sukhdev Singh Libra
Shri Sharanjit Singh Dhillon
Shri Sukdeo Singh Dhindsa
Shrimati Paramjit Kaur Gulshan
Shri Zora Singh Maan

Shri Nihalchand Meghwal
Shri Dharmendra

Shri Ramsingh Kaswan

Dr. Karan Singh Yadav

Shri Ramswaroop Koli

Prof. Rasa Singh Rawat
Shri Kailash Meghwal

Shri Dhan Singh Rawat
Shri Mahaveer Bhagora

Shrimati Kiran Maheshwarj_
Shri Shrichand Kriplani

Shri Vijayendrapal Singh
Shrimati B. Susheela

Shri Jaswant Singh Bishnoi
Shri Bhanwar Singh Dangawas
Shri Nakul Das Rai

Shri K. Dhanaraju

Dr.R. Senthil

Ms. K. Rani

Shri K.V. Thangkabalu

Shri K. Subbarayan

Dr. C. Krishnan

(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37-50

Ms. Mehbooba Mufti

Shri C. Kuppusami

Shri A. Krishnaswamy

Shri A.K. Moorty

Prof. K.M. Kader Mohidcen

Shri D. Venugopal

Shri E.G Sugavanam

Shri K.C. Palanisamy

ShriA K.S. Vijayan

Shrimati M.S K. Bhavani Rajenthiran
Shrimati V. Radhika Selvi

Shri Kirti Vardhan Singh
Kunwar Devendra Singh Yadav
Shri Tarit Baran Topdar

Kumari Mamata Banerjee

(Deb. 3, VoL 1, 04-06-2004 ) Col. 1

Prof. Basudeb Barman
Dr. Sujan Chakraborty
Md. Salim

Shri Swadesh Chakrabortty
Shri Hannan Mollah
Shri Santasri Chatterjee
Shri Rupchand Pal

Shri Anil Basu

Shri Gurudas Dasgupta
Shri Lakshman Seth
Shri Prasanta Pradhan
Shri Prabodh Panda
Shri Rupchand Murmu
Shri Bir Singh Mahato
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Shri Basudeb Acharia
Shrimati Susmita Baun

Shri Sunil Khan

Shri Bikas Chowdhury

Shri Nikhilananda Sar

Shri Mahboob Zahedi

Dr. Ram Chandra Dome

Shri Subodh Kant Sahay
Shri Shriprakash Jaiswal
Shri Sushil Kumar Modi

Shri Sajjan Kumar

Shri Raju Rana

Shrimati Jayaben B. Thakkar
Shri Mansukhbhai Vasava
Shri Abdul Rasid Shaheen
Shri Omar Abdullah

Shri Chhewang Thupstan
Shri Madan Lal Sharma

Dr. Dhirendra Agarwal

Shni G Karunakara Reddy
Shri GM. Siddeswara
Shrimati Seeramesh Tejaswini
Shri D.C. Srikantappa

(Deb. 2, Vol. 1, 03-06-2004 ) Col. 1-2

Shri A.B.A. Ghani Khan Chowdhury
Shrimati Usha Verma

Shri Jai Prakesh

Shri Akshay Pratap Singh ‘Gopal Ji’
Shri Rahul Gandhi

Kumari Mayawati

Shri Mitrasen Yadav

Shri Kamla Prasad Rawat

Shri Beni Prasad Verma

Shrimati Rubab Sayeda

Shri Bhalchandra Yadav

Yogi Aditya Nath

Shri Pankaj Chowdhary -

Shri Baleshwar Yadav
.Shri Mohan Singh

Shei Chandra Shekhar

Shri Chandradev Prasad Rajbhar
Shri Ramakant Yadav )
Shri D.P. Saroj

Shri Umakant Yadav

Shri Parasnath Yadav

Shri Afzal Ansari

Shri Kailash Nath Singh Yadav
Shri Rewati Raman Singh

Shri Shyama Charan Gupta
Shri Rajnarayan Budholia

Shri Chandrapal Singh Yadav
Shri Radhay Shyam Kori

Shri Akhilesh Yadav

Prof. S.P. Singh Baghel
Kunwar Manvendra Singh
Choudhary Bijendra Singh
Shri Ashok Pradhan

Shri Kalyan Singh

Shri Surendra Prakash Goyal
Mohd. Shahid

Shri Ajit Singh

Shri Munawar Hassan
Shrimati Anuradha Choudhary
Shri Rasheed Masood

Shri Hiten Barman

Shrimati Minati Sen

Shri Abdul Mannan Hossain
Shri Adhir Chowdhury
Shrimati Jyotirmoyee Sikdar
Shri Alkesh Das

Shri Vinod Khanna

Shri Raj Babbar

Dr. Col. (Retd.) Dhani Ram Shandil
Shri Amitava Nandy

Shri Sandeep Dikshit

Shri Sudhangshu Seal

( Deb. 2, Vol. 1, 03-06-2004 ) Col. 5-6

Shri Ajay Makan

Shri Vijay Kumar Malhotra

Shrimati Krishna Tirath

Shri Shripad Yesso Naik

Shri Alemao Churchil Braz

Shri P.S. Gadhavi

Shri Koli Patel Somabhai Gandabhai
Shri Ahir Vikrambhai Arjanbhai Madam
Shri Harilal Madhavjibhai Patel
Dr. Vallabhbhai Ramjibhai Kathiria
Shri Jasubhai Dhanabhai Barad
Shri Virjibhai Thummar

Shri Ratilal Kalidas Varma

Shri Harin Pathak

Shri Jivabhai Ambalal Patel
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Shri Maheshkumar Mithabhai Kanodia
Shri Harisinhaji Pratapsinhaji Chavda
Shri Madhusudan Mistry

Shri Babubhai Khimabhai Katara
Shri Bhuopendrasinh Prabhatsinh
Solanki

Shri Dinsha Patel

Shri Bharatsinh Madhavsinh Solanki
Shri Kashiram Rana

Shri Tusharbhai Amarsinhbhai
Chaudhary

Shri Kishanbhai Vestabhai Patel

Shri Naveen Jindal

Shri Kishan Singh Sangwan

Shri Bhupinder Singh

Shri Avtar Singh Bhadana

Shri Kuldeep Bishnoi

Shri Jai Parkash

Shri Atma Singh Gill

Shrimati Pratibha Singh

Shri Chander Kumar

Shri Suresh Chandel

Ch. Lal Singh

Shri Hemlal Murmu

Shri Furkan Ansari

Shri Babulal Marandi

Shri Tek Lal Mahto

Shri Chandra Shekhar Dubey

Shri Sunil Kumar Mahato

Shri Bagun Sumbrai

Shrimati Sushila Kerketta

Shri Rameshwar Oraon

Shri Manoj Kumar

(Deb. 1, Vol. L, 02-06-2004 ) Col. 37-50

Shri Anwar Hussain

Shri Sansuma Khunggur Bwismuthiary
Shri A F. Golam Osmani

Shri Kirip Chaliha

Shri Narayan Chandra Borkataky
Shri Moni Kumar Subba

Shri Rajen Gohain

Shri Dip Gogoi

Shri Sarbananda Sonowal

Dr. Arun Kumar Sarmah

Shri Kailash Baitha

Shri Raghunath Jha

Shri Anirudh Prasad alias Sadhu Yadav
Md. Shahabuddin

Shri Prabhunath Singh

Shri George Fernandes

Shri Sitaram Yadav

Shri Sitaram Singh

Shri Devendra Prasad Yadav
Shri Ram Chandra Paswan
Shri Alok Kumar Mchta

Shri Vijay Krishna

Shri Suraj Singh

Shrimati Ranjeet Ranjan

Shri Sukdeo Paswan

Shri Uday Singh

Shri Nikhil Kumar Choudhary
Shri Giridhari Yadavy

Shri Rabindra Rana

Shri Rajiv Ranjan Singh

Shri Nitish Kumnar

Shri Ram Kripal Yadav

Shri Lalmuni Chaubey

Shri Ajit Kumar Singh

Shri Nikhil Kumar

Shri Ganesh Prasad Singh
Shri Virchandra Paswan

Shri Rajesh Kumar Manjhi
Shri H.D. Devegowda

Shri Pawan Kumar Bansal
Shri Nand Kumar Sai

Shni Vishnudeo Sai

Mrs. Karuna Shukla

Shri Punnulal Mohle

Shri Guharam Aigalle

Shri Ramesh Bais

Shri Ajit Jogi

Shri Sohan Potai

Shri Tarachand Sahu

Shri Pradeep Gandhi

Shri Mohanbhai Sanjhibhai Delkar
Shri Dahyabhai Vallabhbhai Patel
(Deb. 1, Vol. I, 02-06-2004 ) Col. 37-50

Shri Baliram Kashyap — Sworn

Shri Shivraj Singh Chouhan — Sworn
Shri Subodh Baburao Mohite — Sworn
Shri Vishvendra Singh — Sworn
(Deb. 5, Vol. I, 08-06-2004 ) Col. 1
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Shri Bhubneshwar Prasad Mehta
Shri Iqgbal Ahmed Saradgi

ShriA. Venkatesh Naik

Shri K. Virupaxappa

Shri N.Y. Hanumanthappa

Shri S. Mallikarjunaiah

Shri R.L. Jalappa

Dr. H.T. Sangliana
Shri Ananth Kumar

Shri M.H. Ambareesh

Shri M. Shivanna

Shri C.H. Vihayashankar

Shri D. V. Sadananda Gowda
Shrimati Manorama Madhwaraj
Shri P. Karunakaran

Ms. P. Satheedevi

Shri M.P. Veerendra Kumar
Shri TK. Hamza

Shri N. N. Krishnadas

Shri S. Ajaya Kumar

Shri Lonappan Nambadan

Dr. Sebastian Paut

Shri K. Suresh Kurup

Shri K. Francis George

Dr.K.S. Manoj

Ms. C.S. Sujatha

Shri Chengara Surendran

Shri P. Rajenderan

Shri Varkala Radhakrishnan
Shri P K. Vasudevan Nair

Dr. P. Pookunhikoya

Shri Ashok Chhaviram Argal
Dr. Ramlakhan Singh

Shri Jyotiraditya Madhavrao Scindia
Shri Virendra Kumar

Dr. Ramkrishna Kusmariya “Baba Jee”
Shri Chandrabhan Bhaiya

Shri Ganesh Singh

Shri Chandramani Tripathi

Shri Chandrapratap Singh

Shri Rakesh Singh

Shrimati Neeta Pateriya

Skri Vijay Kumar Khandelwal
Shri Sartaj Singh

Shri Kailash Joshi

Shri Lakshman Singh

(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37—50

Shri Lalu Prasad (Chhapra)

Kumari Bhavana Pundlikrao Gawali
(Deb. 6, Vol. 1,09-06-2004 ) Col. 1

Shri Mohan Rawale — Sworn
Shri L. Ganesan — Sworn

(Deb. 4, Vol. 1, 07-06-2004 ) Col. 1

Shri Pranab Mukherjee

Shri LK. Advani

Shri Atal Bihari Vajpayee
Shrimati Sonia Gandhi

Shri Balasaheb Vikhe Patil
Shri Giridhar Gamang

Shri Manabendra Shah

Shri Sharad Pawar

Shri Lalu Prasad (Madhepura)
Shri Ram Vilas Paswan

Shri S. Jaipal Reddy

Shri Shish Ram Ola

Shri P. Chidambaram

Shri Mahaveer Prasad

Shri PR. Kyndiah

Shri T.R. Baalu

Shri Shankarsinh Vaghela
Shri Kamal Nath

Dr. Raghuvansh Prasad Singh
Shri Priyaranjan Dasmunsi
Shri Mani Shankar Aiyar
Shri Sunil dutt

Shrimati Meira Kumar

Shri K. Chandrashekher Rao .
Shri Shibu Soren

ShriA. Raja

Shri Dayanidhi Maran

Shri Sontosh Mohan Dev
Shri Jagdish Tytler

Shyimati Renuka Chowdhury
Shri Kapil Sibal

Shri Vilas Muttemwar
Kumari Selja

Shri E. Ahamed

Shri B.K. Handique

Shrimati Panabaka Lakshmi
Dr. Shakeel Ahmad

Shri Rao Inderjit Singh
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Shri Naranbhai J. Rathawa

Shri K.H. Muniyappa

Shri Kantilal Bhuria

Shri Manikrao Gavit

Shri Taslimuddin

Shrimati Suryakanta Patil

Shri A. Narendra

ShriR. Velu

Shri S.S. Palanimanickam

(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37—50

Shri Ramchandra Veerappa

Shri Gaurishanker Chaturbhuj Bisen
Shri R. Dhanuskodi Athithan

(Deb. 3, Vol. 1, 04-06-2004 ) Col. 37

Shri S. Bangarappa

Shri Ananth Kumar Hegde
Shri Manjunath Kunnur
Shri Prahlad Joshi

Shri Suresh Angadi

Shri Ramesh Chandappa Jigajinagi
Shri Gaddigoudar

Shri Basavgouda R. Patil (Yatnal)
Shri Abdullakutty

Shri C.K. Chandrappan
Shri P.C. Thomas

Shri Ramsevek Singh

Shri Dalpat Singh Paraste
Shri Faggan Singh Kulaste
Shri Bapu Hari Chaure
Shri Y.G Mahajan

Shri Anant Gudhe

Shri Tukaram Ganpat Rao Renge Patil
Shri Shivaji Adhalrao Patil
Shri Laxmanrao Patil
Shrimati Nivedita Mane
Shri W. Wangyuh Konyak
Shri Sudam Marandi

Shri Jual Oram

Dr. Rattan Singh Ajnala
Shri Gurjeet Singh Rana
Shrimati Preneet Kaur

Shri Sukhbir Singh Badal
Shri Subhash Maharia
Shri Girdhari Lal Bhargava
Shii Sachin Pilot

Shri Raghuveer Singh Koshal
Shri Dushyant Singh

Shri Pusp Jain

Shri Manvendra Singh

Shri Gingee N. Ramachandran -
Shri E. Ponnuswamy

Shri R. Prabhu

Shri Khagen Das

Shri Bachi Singh Rawat ‘Bachda’
Shri K.C. Singh Baba

Shri Rajendra Kumar

Shri Munshiram

Shri Harish Nagpal

Shrimati Jaya Prada

Shri Saleem Igbal Shervani
Kunwar Sarv Raj Singh

Shrimati Maneka Gandhi
Kunwar Jitin Prasada

Shri Ravi Prakash Verma (Kheri)
(Deb. 2, Vol. I, 03-06-2004 ) Col. 34

-Shri S. Regupathy

Shri K. Venkatapathy

Shrimati Subbulakshmi Jagadeesan

Shri E.V.K.S. Elangovan

Shrimati Kanti Singh

Shri Namo Narain Meena

Shri Jay Prakash Narayan Yadav

Shri Akhilesh Singh

Shri Manoranjan Bhakta

Shri Kishore Chandra Suryanarayana

Deo Vyricheria

Shri Kondapalli Pydithalli Naidu

Shri N. Janardhana Reddy

Shri Midiyam Babu Rao

Shri Chalapathirao Pappala

Shri Mallipudi Mangapati Pallam Raju

Shri Aruna Kumar Vundavalli

Shri GV. Harsha Kumar

Shri Chegondi Venkata Harirama
Jogaiah

Shri Kavuru Samba Siva Rao

Shri Badiga Ramakrishna

Shri Rajagopal Lagadapati

Shri Balashowry Vallabhaneni

Shri Rayapati Sambasiva Rao
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Shrimati Daggubati Purandeswari
Shri Makapati Rajamohan Reddy
Shri Sreenivasulu Reddy Magunta
Shri D K. Adikesavulu

Shri Annayyagari Sai Prathap

Shri Y.S. Vivekananda Reddy

Shri Nizamoddin

Shri Anantha Venkata Rami Reddy
Shri Kotla Jayasurya Prakash Reddy
Shri S.P.Y. Reddy

Dr. Manda Jagannath

ShriD. Vittal Rao

Shri Asaduddin Owaisi

Shri M. Anjan Kumar Yadav

Shrni Sarvey Sathyanarayana

Shri Madhu Goud Yaskhi

Shri Madhusudhan Reddy Takkala
Shri G Venkat Swamy

Shri B. Vinod Kumar

Shri Dharavath Ravinder Naik

Shri Suravaram Sudhakar Reddy
Shri Khiren Rijiju

Shri Tapir Gao

Shri Lalit Mohan Suklabaidya

Shri Biren Singh Engti

(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37-50

Shri S.K. Kharventhan
ShriN.S.V. Chitthan

Shri P. Mohan

Shri J.M. Aaron Rashid

Shri A. Ravichandran

Shri M. Appadurai

ShriA.V. Bellarmin

Shri Baju Ban Riyan

Maj. Gen. (Retd.) Bhuwan Chandra
Khanduri

Dr. Shafiqurrahman Barq

Prof. Ram Gopal Yadav

Smt. Santosh Gangwar

Shri Iliyas Azmi

Shri Rajesh Verma

Shri Ashok Kumar Rawat

Shri Brajesh Pathak

Mohd. Tahir

Shri Brij Bhushan Sharan Singh

Shri Lal Mani Prasad

Mohd. Muquezm

Shri Harikewal Prasad

Shri Tufani Saroj

Dr. Rajesh Kumar Mishra

Shri Lalchandra g
Shri Narendra Kumar Kushwaha
Shri Atique Ahmad

Shri Shailendra Kumar

Shri Mahendra Prasad Nishad
Shri Bhanu Pratap Singh Verma
Shri Raja Ram Pal

Shri Raghuraj Singh Shakya
Shri Chandra Bhushan Singh
Shri Ramji Lal Suman

Shri Kishan Lal Diler

Dr. Arvind Kumar Sharma

Shri Joachim Baxla

Shri Dawa Narbula

Shri Ranen Barman

Shri Subrata Bose

Shri Ajay Chakraborty

Shri Sanat Kumar Mandal
(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37-50

Shri Thawarchand Gehlot

Shri Nand Kumar Singh Chauhan alias
Nandu Bhaiya

Shri Krishna Murari Moghe

Shri Chhattar Singh Darbar
Shrimati Sumitra Mahajan

Dr. Satyanarayan Jatiya

Dr. Laxminarayan Pandeya

Shri Suresh Prabhakar Prabhu

Shri Anant Geete

Shri A.R. Antulay

Shri Milind Murli Deora

Shri Eknath M. Gaikwad

Shri Kamat Gurudas

Shri Govinda

Shri Prakash Vishvanath Paranjape
Shri Shingada Damodar Barku

Shri Pingale Devidas Anandrao
Shri Harishchandra Devram Chavan
Shri Annasaheb M.K Patil

Shri Anandrao Vithoba Adsul
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Shri Sanjay Shamrao Dhotre

Shri Shishupal N. Patle

Shri Shivankar Mahadeorao Sukaji
Shri Hansraj Gangaram Ahir

Shri Wagmare Suresh Ganapat

Shri Harising Nasaru Rathod

Shri D.B. Patil

Shri Danve Raosaheb Dadarao Patil
Shri Chandrakant Khaire

Shri Jaisingrao Gaikwad Patil

Ms. Rupatai Diliprao Nilangekar Patil
Shrimati Kalpana Ramesh Narhire

Shri Subhash Sureshchandra Deshmukh
Shri Ramdas Bandu Athawale

Shri Tukaram Gangadhar Gadakh

Shri Suresh Kalmadi

Shri Shriniwas Dadasaheb Patil

Shri Prakashbapu Vasantdada Patil
Shri Sadashivrao Dadoba Mandlik
Dr. Thokchom Meinya

Shri Mani Charanemei

Shri Purano Agitok Sangma

Shri Vanlalzawma

Shri Mahamegha Bahan Aira Kharbela
Swain

Shri Arjun Charan Sethi

Shri Mohan Jena

(Deb. 1, Vol. I, 02-06-2004 ) Col. 37—50

Meinbers Elected

List of Members Elected to Lok Sabha—
Laid
(Deb. 1, Vol. 1, 02-06-2004 ) Col. 2—-36

Minorities

Need to rehabilitate people belonging to
minority community affected by
devastating fire in Chail Parliamentary
Constituency, U.P.(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Mumbai Repair and Reconstruction
Board

Need to revive Prime Minister’s Grant
Project and release adequate funds to

the Mumbai Repair and Reconstruction
Board (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 12-13

National Anthem

National Anthem — Played
(Deb. 1, Vol. 1,02-06-2004 ) Col. 1

National Song

National Song — Played
(Deb. 7, Vol. I, 10-06-2004 ) Col. 12

Natural Calamities

Need to clear all pending flood and erosion
control proposals of the Government
of Assam (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 46-47

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13-14

Need to release funds for providing relief
to the people affected by Cyclone in
Araria, Bihar (MUR 377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 14

Nepal

Need for Speedy Implementation of Indo-
Nepal Joint River Valley Project(s)
(MUR377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 44

Neyveli Lignite Corporation

Need to provide adequate compensation
and employment to the children of
people whose lands were acquired
by the Neyveli Lignite Corporation
in Chidambaram Parliamentary
Constituency, Tamil Nadu (MUR 377)
(Deb. 6, Vol. 1,09-06-2004 ) Col. 45
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Obituary References

Sad demise of Shri Abhaysinh S. Bhonsle,
Shri Bhagirath Bhanwar, Shri Sikander
Bakht, Shri S.B. Chavan,
Shri Gurcharan Singh Tohra, Shri Abdul
Shafee, Shri A.M. Thomas, Shri N.
Gouzagin and Shri E.K. Nayanar
(Deb. 4, Vol. 1,07-06-2004 ) Col. 17—24

Sad demise of Shri Fazlur Rahman
(Deb. 7, Vol. I, 10-06-2004 ) Col. 1

Observance of Silence

Observance of Silence
(Deb. 1, Vol. 1,02-06-2004 ) Col. 1

Outstanding Debts

Need to declare a moratorium on all
outstanding debts of farmers,
particularly in Kerala (MUR 377)
(Deb. 5, Vol. 1,08-06-2004 ) Col. 18

Panel of Chairmen

Nomination to Panel of Chairmen
(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37

Pay Commission

Need to set up Sixth Pay Commission for
Central Government Employees and
also look into their other grievances
(MUR377)

(Deb. 6, Vol. 1,09-06-2004 ) Col. 40

Petro-Chemicals Complex

Need to expedite setting up of a gas-based
Petro-Chemicals Complex in Assam
(MUR377)

( Deb. 7, Vol. 1, 10-06-2004 ) Col. 9

PLT

Annual Budget of the Damodar Valley
Corporation for the year 2004-2005
under sub-Section (3) of Section 44 of
the Damodar Valley Corporation Act,
1948
(Deb. 6, Vol. I, 09-06-2004 ) Col. 2

Annual Report of the Interceptions for the
year 2003
(Deb. 6, Vol. 1,09-06-2004 ) Col. 14

Annual Report, Audited Accounts and
Review of the working of the Air India
Charters Limited, Mumbai, for the year
2002-2003
(Deb. 7, Vol. I, 10-06-2004 ) Col. 3

Annual Report, Audited Accounts and
Review of the working of the All India
Handloom Fabrics Marketing
Co-operative Society Limited, New
Delhi, for the year 2002-2003
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 2

Annual Report, Audited Accounts and
Review of the working of the Animal
Welfare Board of India, Chennai, for
the year 2002-2003

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Bharat
Wagon and Engineering Company
Limited, Patna, for the year 2002-2003
(Deb. S, Vol. 1, 08-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the
Braithwaite and Company Limited,
Kolkata, for the year 2002-2003
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Damodar
Valley Corporation, Kolkata, for the
year 2002-2003
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Haryana
Agro Industries Limited, Chandigarh,
for the year 2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Himachal
Pradesh Agro Industries Corporation
Limited, Shimla, for the year 2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 4
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Annual Report, Audited Accounts and
Review of the working of the Hotel
Corporation of India Limited, Mumbai,
for the year 2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Indian
Law Institute, New Delhi for the year
2002-2003
(Deb. 7, Vol. I, 10-06-2004 ) Col. 2

Annual Report, Audited Accounts and
Review of the working of the Mining
and Allied Machinery Corporation
Limited, Durgapur for the year
2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 2-3

Annual Report, Audited Accounts and
Review of the working of the National
Highways Authority of India,
New Delhi, for the year 2001-2002
(Deb. 6, Vol. I, 09-06-2004 ) Col. 14

Annual Report, Audited Accounts and
Review of the working of the National
Rurgl Roads Development Agency,
New Delhi, for the year 2001-02 and
200203
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Orissa
Agro Industries Corporation Limited,
Bhubaneswar, for the year 2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Punjab
Agro Corporation Limited, Chandigarh,
for the year 2002-2003
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Satluj Jal
Vidyut Nigam Limited, New Shimla, for
the year 2002-2003
(Deb. 6, Vol. 1,09-06-2004 ) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Textiles
Committee, Mumbai, for the year
2002-2003
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 2

Indian Telegraph (Amendment) Rules,
2004
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4

Memorandum of Understanding between
the Bharat Sanchar Nigam Limited and
the Department of Telecommuni-
cations for the year 2004-2005
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4

Memorandum of Understanding between
the Brahmaputra Valley Fertilizer
Corporation Limited and the Ministry
of Chemicals and Fertilizers,
Department of Fertilizers for the year
2004-2005
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 5

Memorandum of Understanding between
the Madras Fertilizers Limited and the
Ministry of Chemicals and Fertilizers,
Department of Fertilizers for the year
2004-2005
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 5

Memorandum of Undcrstanding between
the Mahanagar Telephone Nigam
Limited and the Department of
Telecommunications for the year
2004-2005
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 4

Memorandum of Understanding between
the National Buildings Construction
Corporation Limited and the Ministry
of Urban Development and Poverty
Alleviation for the year 2004-2005
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 2
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Memorandum of Understanding between
the National Fertilizers Ltd. and the
Ministry of Chemicals and Fertilizers,
Department of Fertilizers for the year
2004-2005
( Deb. 5, Vol. 1, 08-06-2004 ) Col. 5

Memorandum of Understanding between
the Rashtriya Chemicals and Fertilizers
Limited and the Ministry of Chemicals
and Fertilizers, Department of
Fertilizers for the year 2004-05
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 5

Memorandum of Understanding between
the Telecommunications Consultants
India Limited and the Department of
Telecommunications for the year
2004-2005
( Deb. 6, Vol. 1,09-06-2004 ) Col. 4

Memorandum of Understanding between
the National Hydroelectric Power
Corporation Limited and the Ministry
of Power for the year 2004-2005
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 3

Memorandum of Understanding with the
North-Eastern Electric Power
Corporation Limited and the Ministry
of Power for the year 2004-2005
( Deb. 6, Vol. 1,09-06-2004 ) Col. 3 -

Notification under section 12A of the
Essential Commodities Act, 1955
(Deb. 7, Vol. I, 10-06-2004 ) Col. 4

Notification under sub-scction (3) of
Section 169 of the Representation of
the Peoples Act, 1951

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 2

Notification under sub-section (3) of
section 26 of the Infant Milk
Substitutes, Feeding Bottles and Infant
Foods (Regulation of Production,
Supply and Distribution) Act, 1992
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 5

Notification under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 5

Notifications under section 10 and 11 of
the National Highway Act, 1956
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 6—14

Notifications under sub-section (2) of
Section 3 of the Jute Packaging
Material (Compulsory Use in
Packaging Commodities) Act, 1987
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 2-3

Notifications under sub-section (3) of
Section 18 of the Central Reserve Police
Force Act, 1949
( Deb. §, Vol. I, 08-06-2004 ) Col. 1

Public Enterprises Survey (Volumes I to
IIT) for the year 2002-2003
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 4

Second Progress Report on the Action
Taken pursuant to the
recommendations of the Joint
Parliamentary Committee on Stock
Market Scam and Matters relating
thereto
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 2

Sugar Development Fund (Amendment)
Rules, 2004
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 15

The Central Motor Vehicles (First
Amendment) Rules, 2004
(Deb. 6, Vot. I, 09-06-2004 ) Col. 6

The Register of Interconnect Agreements
(First Amendment) Regulations, 2004
(Deb. 6, Vol. 1, 09-06-2004 ) Col. §

The Regulation on Quality of Service for
VOIP based international Long
Distance Service (First Amendment),
2004
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 5
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The Telecom Regulatory Authority of
India (Annual Report and Returns)
Amendment Rules, 2004
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 6

The Telecom Regulatory Authority of
India (Officers and Staff Appointment)
(1st Amendment) Regulation, 2004
(Deb. 6, Vol. I, 09-06-2004 ) Col. 5

The Telecommunication Interconnection
Usage Charges (Third Amendment)
Regulation, 2003
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 6

Pondicherry

Need to withdraw the move to close
Swadeshi Cotton Mill in Pondicherry
(MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8-9

Power Projects

Need to clear Durgadurai Mini Tidal Power
Project in West Bengal (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 46

President’s Address

Common Minimum Programme
(Deb. 4, Vol. 1, 07-06-2004 ) Col. 2

President’s Address
(Deb. 4, Vol. 1,07-06-2004 ) Col. 1—16

President’s Address (Motion on)

Motion of Thanks on President’s Address
(Deb. 4, Vol. 1, 07-06-2004 ) Col. 17
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 19—30
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47—62
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 9—12

Prime Minister’s Grant Project

Need to revive Prime Minister's Grant
Project and release adequate funds to
the Mumbai Repair and Reconstruction
Board (MUR 377)

(Deb. 5, Vol. 1,08-06-2004 ) Col. 12-13

Rail Over-bridge

Need for construction of an over-bridge
at railway crossing in Bihta area of
Patna Parliamentary constituency
(MUR377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Need to construct Railway overbridges
at Fatehganj West and Mirganj in
Bareilly, U.P. (MUR 377)

(Deb. 6, Vol. I,09-06-2004 ) Col. 41

Need to expedite construction of a rail
over-bridge at Faizabad, U.P.

(MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16-17

Railway Lines

Need to construct railway line between
Jhargram and Purulia in West Bengal

(MUR377)
(Deb. $, Vol. 1, 08-06-2004 ) Col. 18

Need to expedite Gauge Conversion work
between Balaghat and Gondia in
Madhya Pradesh and also construct a
broad gauge Rail Line between Katangi
and Tirohi after Survey (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14-15

Railway Reservation

Need to make all the Railway Reservation
Counters at Hyderabad functional and
open additional Railway reservation
counters at Sanat Nagar, Ashif Nagar
and Himayat Nagar in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 12

Rajasthan

Need to expedite completion of broad
gauge rail link on Ajmer-Pushkar
section in Rajasthan (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 41
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Need to provide adequate compensation
to the farmers of Hanumangarh district
in Sriganganagar Parliamentary
Constituency of Rajasthan whose
lands were acquired by the Air Force
in 1995 (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 40-41

Refugees

Need to look into the problems of refugees
in Jammu and Kashmir (MUR 377)
(Deb. §, Vol. 1, 08-06-2004 ) Col. 13

Rehabilitation

Need to rehabilitate people belonging to
minority community affected by
devastating fire in Chail Parliamentary
Constituency, U.P.(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Resignation by Members

Shri Lalu Prasad Yadav—Resigned
(Deb. 6, Vol. I, 09-06-2004 ) Col. 1

Shri Mulayam Singh Yadav— Resigned
(Deb. 1, Vol. 1, 02-06-2004 ) Col. 37

Rivers

Need to 1ake steps for Desilting of Bamna
River 1in Phulpur Parliamentary
Constituency, U.P.(MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 43-44

Riyers Projects

Need for Speedy Implementation of Indo-
Nepal Joint River Valley Project(s)
(MUR377)

(Deb. 6, Vol. I, 09-06-2004 ) Col. 44

Road Over Bridge

Need for construction of an over-bridge
in the coastal village of Palaverkatu
in Tiruvaliur district, Tamil Nadu
(MUR377)

(Deb. 5, Vol. 1,08-06-2004 ) Col. 17

Rules and Regulations

Members of Lok Sabha (Declaration of
Assets and Liabilities) Rules, 2004 under
sub-section (3) of Section 75A of the
Representation of People Act, 1951
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 5

SCs/STs

Need to include the Marati community of
Kasargod, Kerala in the list of
Scheduled Tribes (MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Statement(s)

News-item, *Air-strike delay cost lives:

Kargil Report’
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 37—39

Steel

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR377)

(Deb. S, Vol. 1, 08-06-2004 ) Col. 13-14

Swadeshi Cotton Mill

Need to withdraw the move to close
Swadeshi Cotton Mill in Pondicherry
(MUR 377)

( Deb. 7, Vol. 1, 10-06-2004 ) Col. 8-9

Tamil Nadu

Need for construction of an over-bridge
in the coastal village of Palaverkatu
in Tiruvallur district, Tamil Nadu
(MUR377)

(Deb. S, Vol. 1, 08-06-2004 ) Col. 17

Need to provide adequate compensation
and employment to the children of
people whose lands were acquired by
the Neyveli Lignite Corporation in
Chidambaram Parliamentary
Constituency, Tamil Nadu (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 45
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Telephones

Need to provide mobile telephone facility
of B.S.N.L. in all tehsils of Jalgaon
Parliamentary Constituency,
Maharashtra (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42

Uttar Pradesh

Need to construct Railway overbridges at
Fatehganj West and Mirganj in
Bareilly, UP.(MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 41

Need to expedite construction of a
rail over-bridge at Faizabad, U.P.
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16-17

Need to rehabilitate people belonging to
minority community affected by
devastating fire in Chail Parliamentary
Constituency, U.P. (MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Need to take steps for Desilting of Bama
River in Phulpur Parliamentary
Constituency, U.P. (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43-44

Valedictory Reference

Valedictory Reference
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 11-12

West Bengal

Need to clear Durgadurai Mini Tidal Power
Project in West Bengal (MUR 377)
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 46

Need to construct railway line between
Jhargram and Purulia in West Bengal
(MUR 377)

( Deb. 5, Vol. 1, 08-06-2004 ) Col. 18

Need to provide financial assistance for
revival of Bharat Ophthalmic Glass
Limited, Durgapur, West Bengal
(MUR377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 7

Need to re-introduce Airbus A-320
between Agartala and Kolkata

(MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 15-16
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Acharia, Shri Basu Deb

Felicitations to Deputy Speaker
( Deb. 6, Vol. 1,09-06-2004 ) Col. 21

Felicitations to Speaker
( Deb. 3, Vol. 1, 04-06-2004 ) Col. 10-11

Acharya, Shri Prasanna

Motions of Thanks on the President’s
Address
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47-56

Advani, Shri LK.

Felicitations to Deputy Speaker
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 20

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 7-8

Ahamad, Shri Atiq

Need to take steps for Desilting of Bama
River in Phulpur Parliamentary
Constituency, U.P. (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43-44

Athawale, Shri Rgmdns

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1,09-06-2004 ) Col. 30-31

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 25

Atwal, Shri Charnjit Singh

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 34-37

Banerjee, Kumari Mamata

Felicitations to Deputy Speaker
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 27-28

Bansal, Shri Pawan Kumar

Motion of Thanks on the President’s
Address
( Deb. 5, Vol. I, 08-06-2004 ) Col. 19-24

Basu, Shri Anil

Need to protect the interest of Jute
growers and Jute Industry (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 43

Baxla, Shri Joachim

Felicitations to Deputy Speaker
(Deb. 6, Vol. I, 09-06-2004 ) Col. 26-27

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 24

Bisen, Shri Gaurishanker Chaturbhuj

Need to expedite Gauge Conversion work
between Balaghat and Gondia in
Madhya Pradesh and also construct a
broad gauge Rail Line between Katangi
and Tirohi after Survey (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 14-15

Bwiswmuthiary, Shri Sansuma

Khunggur

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 31

Chandra Shekhar, Shri

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 26-27

Chandrappan, Shri CK.

Need to declare a moratorium on all
outstanding debts of farmers,
particularly in Kerala (MUR 377)
(Deb. 5, Vol. I, 08-06-2004 ) Col. 18

Das, Shri Khagen

Need to re-introduce Airbus A-320
between Agartala and Kolkata (MUR

31
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 15-16

Deora, Shri Milind

Need to revive Prime Minister’s Grant
Project and releasc adequate funds to
the Mumbai Repair and Reconstruction
Board (MUR 377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 12-13
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Dev, Shri Sontosh Mohan

Felicitations to Speaker
(Deb. 3, Vol. 1,04-06-2004 ) Col. 17-18

Devegowda, Shri H.D.

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 28-29

Dhindsa, Shri Sukhdev Singh

Felicitations to Deputy Speaker
( Deb. 6, Voi. 1, 09-06-2004 ) Col. 25

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 18-19

Gadhavi, Shri P.S.

Need to extend the period of exemption of
Excise Duty on cement and steel being
used for reconstruction of damaged
houses due to earthquake in Gujarat
(MUR377)

( Deb. 5, Vol. 1, 08-06-2004 ) Col. 13-14

Gandhi, Shrimati Sonia

Felicitations to Deputy Speaker
(Deb. 6, Vol. I, 09-06-2004 ) Col. 20-21

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 8-9

Gangwar, Shri Santosh

Need to construct Railway overbridges at
Fatehganj West and Mirganj in
Bareilly, U.P.(MUR 377)

( Deb. 6, Vol. I, 09-06-2004 ) Col. 41

George, Shri K. Francis

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 30-31

Jagannath, Dr. M.

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col, 23

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 20-21

Need to take suitable measures to
safeguard the interests of farmers in
Andhra Pradesh (MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 45-46

Karunakaran, ShriP.

Need to include the Marati community of
Kasargod, Kerala in the list of
Scheduled Tribes (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 42
Khaire, Shri Chandrakant
Felicitations to Deputy Speaker
(Deb. 6, Vol. I, 09-06-2004 ) Col. 23-24
Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 14
Khan, Shri Sunil
Need to provide financial assistance for
revival of Bharat Ophthalmic Glass
Limited, Durgapur, West Bengal
(MUR377)
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 7
Krishnaswamy, Shri A.
Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 21-22

Need for construction of an over-bridge
in the coastal village of Palaverkatu
in Tiruvallur district, Tamil Nadu

(MUR377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 17
Kuppusami, Shri C.
Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 14
Lalu Prasad, Shri
Felicitations to Specaker
(Deb. 3, Vol I, 04-06-2004 ) Col. 12-13
Mahajan, Shri Y.G

Need to provide mobile telephone facility
of B.S.N.L. in all tehsils of Jalgaon
Parliamentary Constituency,
Maharashtra (MUR 377)

(Deb. 6, Vol. 1,09-06-2004 ) Col. 42
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Mahato, Shri Bir Singh

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 23

Need to construct railway line between
Jhargram and Purulia in West Bengal

(MUR377)
(Deb. 5, Vol. I, 08-06-2004 ) Col. 18

Mahtab, Shri B.

Motions of Thanks on the President’s
Address
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47-56

Maken, Shri Ajay

Need to set up Sixth Pay Commission for
Central Government Employees and
also look into their other grievances
(MUR377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 40

Malhotra, Prof. Vijay Kumar

Motions of Thanks on the President’s
Address
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 57-62

Mandal, Shri Sanat Kumar

Need to clear Durgadurai Mini Tidal Power
Project in West Bengal (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 46

Manadlik, Shri S.D.

Need to formulate a new policy to help
the co-operative sugar industry in
Maharashtra (MUR 377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 44-45

Mayawatl, Kumari

Felicitations to Speaker
(Deb. 3, Vol. L, 04-06-2004 ) Col. 13

Mukherjee, Shri Pranab

Felicitations to Speaker
( Deb. 3, Vol. 1, 04-06-2004 ) Col. 6-7

News item, Air-strike delay cost lives:
Kargil Report’ (ST)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 37-39
Nair, Shri P.K. Vasudevan

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 26

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 16-17

Nihal Chand, Shri

Need to provide adequate compensation
to the farmers of Hanumangarh district
in Sriganganagar Parliamentary
Constituency of Rajasthan whose
lands were acquired by the Air Force

in 1995 (MUR 377)
(Deb. 6, Vol. I, 09-06-2004 ) Col. 40-41

Nitish Kumar, Shri

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 24-25

Felicitations to Speaker
(Deb. 3, Vol. 1,04-06-2004 ) Col. 18

Motions of Thanks on the President’s
Address
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47-56

Owaisi, Shri Asaduddin

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 28-29

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 29-30

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 29-30

Paswan, Shri Ram Vilas

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 22

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 21-22
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Paswan, Shri Sukdeo

Need to release funds for providing relief
to the people affected by Cyclone in
Araria, Bihar (MUR 377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 14

Patil, Shri Danve Raosaheb

Need to provide Central Assistance to the
Government of Maharashtra to meet
the drought situation in the State
(MUR3T7)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 15

Patil, Shri Tukaram Ganpat Rao Renge

Need to clear the proposal of the
Government of Maharashtra regarding
Hazira Gas Pipeline Prcject of
Marathwada Development Corporation
(MUR377)

( Deb. 5, Vol. 1, 08-06-2004 ) Col. 17-18

Pawar, Shri Sharad

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 17

Ponnuswamy, Shri E.

Need to provide adequate compensation
and employment to the children of
people whose lands were acquired by
the Neyveli Lignite Corporation in
Chidambaram Parliamentary Consti-
tuency, Tamil Nadu (MUR 377)

( Deb. 6, Vol. 1,09-06-2004 ) Col. 45

Prasad, Shri Harikewal

Need for Speedy implementation of
Indo-Nepal Joint River Valley
Project(s) (MUR 377)

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 44
Ramadass, Prof. M.

Felicitations to Deputy Speaker
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 26

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 19-20

Need to withdraw the move to close
Swadeshi Cotton Mill in Pondicherry
(MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8-9

Rao, Shri K. Chandrashekhar

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 26

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 20

Rawat, Prof. Rasa Singh

Motion of Thanks on the President’s
Address
(Deb.6, Vol. 1, 09-06-2004 ) Col. 57-62

Need to expedite completion of broad
gauge rail link on Ajmer-Pushkar
section in Rajasthan (MUR 377)
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 41

Reddy, Shri Suravaram Sudhakar

Need to give special financial assistance
to the Government of Andhra Pradesh
to enable the State Government to
write off the loans and interests of
farmers with small and medium land
holdings (MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 8

Sangma, Shri P.A.

Felicitations to Deputy Speaker
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 31-32

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 22

Sarma, Dr. Arun Kumar

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 29-30

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 23-24
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Need to clear all pending flood and erosion
control proposals of the Government
of Assam (MUR 377)
( Deb. 6, Vol. I, 09-06-2004 ) Col. 46-47

Scindia, Shri Jyotiraditya M.

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 24-26

Sen, Shrimati Minati

Need to withdraw recent decision of the
Government on dilution of the
compulsory jute packaging norms in
the interest of jute growers and jute
industry (MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 6-7

Sethi, Shri Arjun

Motion of Thanks on the President’s
Address
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 47-56

Shaheen, Shri Abdul Rashid

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 28-29

Need to enhance the drug research
activities in Jammu and Kashmir
(MUR377)

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 47

Shailendra Kumar, Shri

Need to rehabilitate people belonging to
minority community affected by
devastating fire in Chail Parliamentary
Constituency, U.P.(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Sharma, Shri Madan Lal

Need to look into the problems of refugees
in Jammu and Kashmir (MUR 377)
(Deb. 5, Vol. 1, 08-06-2004 ) Col. 13

Singh, Dr. Manmohan

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 19

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 5-6

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 10-06-2004 ) Col. 10

Singh, Shri Sugrib

Motion of Thanks on the President’s
Address
( Deb. 6, Vol. 1, 09-06-2004 ) Col. 47-56

Sonowal, Shri Sarbananda

Need to expedite setting up of a gas-based
Petro-Chemicals Complex in Assam
(MUR 377)

(Deb. 7, Vol. 1, 10-06-2004 ) Col. 9

Soren, Shri Shibu

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1,09-06-2004 ) Col. 30

Felicitations to Speaker
( Deb. 3, Vol. I, 04-06-2004 ) Col. 29

Thomas, Shri P.C.

Felicitations to Deputy Speaker
(Deb. 6, Vol. I,09-06-2004 ) Col. 31

Felicitations to Speaker
(Deb. 3, Vol. I, 04-06-2004 ) Col. 30

Motion of Thanks on the President’s
Address
(Deb. 6, Vol. I, 09-06-2004 ) Col. 47-56

Tripathy, Shri Braja Kishore

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1, 09-06-2004 ) Col. 24

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 15-16
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Vajpayee, Shri Atal Bihari

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1,09-06-2004 ) Col. 21-22

Felicitations to Speaker
(Deb. 3, Vol. 1, 04-06-2004 ) Col. 9-10

Verma, Shri Rajesh

Felicitations to Deputy Speaker

( Deb. 6, Vol. 1, 09-06-2004 ) Col. 25
Yadav, Prof. Ram Gopal
Felicitations to Deputy Speaker

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 24
Felicitations to Speaker

(Deb. 3, Vol. I, 04-06-2004 ) Col. 11-12
Yadav, Shri Devendra Prasad
Felicitations to Deputy Speaker

(Deb. 6, Vol. 1, 09-06-2004 ) Col. 22-23
Yadav, Shri M. Anjan Kumar

Need to make all the Railway Reservation
Counters at Hyderabad functional and

MGIPMRND—4411L8—25-1-2007.

open additional Railway reservation
counters at Sanat Nagar, Ashif Nagar
and Himayat Nagar in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. I, 08-06-2004 ) Col. 12
Yadav, Shri Mitrasen

Need to expedite construction of a rail
over-bridge at Faizabad, U.P.
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16-17

Yadav, Shri Ram Kripal

Need for construction of an over-bridge
at railway crossing in Bihta area of
Patna Parliamentary constituency
(MUR 377)

(Deb. 5, Vol. 1, 08-06-2004 ) Col. 16

Zawma, Shri Vanlal

Felicitations to Deputy Speaker
(Deb. 6, Vol. 1,09-06-2004 ) Col. 32
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